IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

03.06.2025

%HHHH'HH!IIIIIIIliiiiii{anmnunt
‘ Fee

1 |SARAT DASH |45373/2025(03.06.2025 |WP(C)/11599/2025[10 | c |

2 |K. C. NAYAK|45375/2025(03.06.2025 |FAO/428/2024 0 | c |

3 |C. R. SWAIN|45377/2025(03.06.2025 |CRLMC/191/2025 (10 | c |

4 |R. R. DAS [45380/2025|03.06.2025 |CONTC/7064/2024 |10 | c |

5 M. NAYAK  [45381/2025(03.06.2025 |CRLMC/3926/2024 |10 | c |

6 |B. MAHALI |45382/2025(03.06.2025 |FAO/232/2025 0 | c |
[CHITTA ' '

7 |RANJAN 45384/2025|03.06.2025 |CRLMC/191/2025 |10 C
SWAIN

'8 |s K SAHOO [45389/2025(03.06.2025 |WP(C)/11828/2025(10 | c

9 |D K MOHANTY [45390/2025(03.06.2025 |[WP(C)/10953/2025(10 | c |

10 |P K MOHANTY [45391/2025(03.06.2025 |WP(C)/7477/2025 [10 | c |

11 |D K MOHANTY [45392/2025(03.06.2025 |WP(C)/10961/2025(10 | c |

12 |M Das 45393/2025(03.06.2025 |WP(C)/12019/2025 |10 c

12 | | | | | | c |

13 |A K PANDA |45394/2025(03.06.2025 |WP(C)/3652/2025 |10 | c |
RANJIT

‘14 SAMAL ‘45395/2025‘03.06.2025 WP(C)/11461/2025’10 ‘ ‘c ‘

15 |B B MALLICK|45396/2025(03.06.2025 [WP(C)/12996/202510 | c |

16 |U CHHOTRAY [45397/2025/03.06.2025 |WP(C)/13766/2025/10 | c |
PRASANTA

17 |euman panpa |45398/2025(03.06.2025 WP (C)/7937/2025 |10 c
BIJAYALAXMI

18 [ tio 45400/2025(03.06.2025 |WP(C)/12158/2025 |10 c
BIJAYALAXMI

19 (oo 45401/2025(03.06.2025 |WP(C)/12158/2025 |10 c
BIJAYALAXMI

20 |ornoo 45402/2025(03.06.2025 |WP(C)/12164/2025 |10 c
BIJAYALAXMI

21 | s 45403/2025(03.06.2025 |WP(C)/12161/2025 |10 c

22 |FREARANTR - l45404/2025 103.06.2025  [we(C)/5428/2025 |10 c

23 oy [45405/2025 103.06.2025 WP (C) /12758/2025 |10 c

24 |A K PANDA [45406/2025(03.06.2025 |WP(C)/10510/2025[10 | c |
BIJAYLAXMI

25 |san00 45407/2025(03.06.2025 |WP(C)/11898/2025 |10 C




26 |P CH DAS  [45408/2025(03.06.2025 |WP(C)/13958/2025[10 | c |
27 |M NAIK 145409/2025(03.06.2025 |[WP(C)/11647/2025[10 | c |
28 |D K MOHANTY [45410/2025(03.06.2025 |WP(C)/11046/2025[10 | c |
29 |SULEI NAYAK|45416/2025(03.06.2025 |WP(C)/15040/2025[10 | c |
8.00,3%8
30 |D MAHAPATRA|45421/2025(03.06.2025 WP (C)/9367/2024 |7 sent to [U
Xerox
31 M. BARAL  |45423/2025(03.06.2025 |[WP(C)/5214/2008 |7 | U
HIMANSHU
32 | owm mmop  |45424/202503.06.2025  |[BLAPL/11393/2024 7 U
33 |S. C. DAS |45425/2025|03.06.2025 [WP(C)/21948/2024 |7 | u |
34 |S. C. DAS |45426/2025(03.06.2025 |WA/2733/2024 |7 | o
HIMANSHU
‘35 KOMR BHOL ‘45427/2025‘03.06.2025 BLAPL/12770/2022‘7 ‘ ‘U ‘
36 |M SETHI 145428/2025(03.06.2025 |[WP(C)/10722/2025(10 | c |
37 |D SAMAL 145429/2025(03.06.2025  |CONTC/3/2025 0| c |
38 |PK SINGH  [45430/2025(03.06.2025 |CONTC/13/2025 |10 | c |
39 |D SAMAL 145431/2025(03.06.2025 |CONTC/93/2025 |10 | c |
40 |D saMAL 145432/2025/03.06.2025  |[CONTC/2/2025 0 | c
41 |PK JENA 145433/202503.06.2025 |[FA0/501/2015 0 | c
42 |s pas 145434/202503.06.2025 |FA0/99/2018 0 | c
143 |PK JENA 145435/2025(03.06.2025 |FAO/601/2018 0 | c
DR
44 |PURUSHOTTAM 45436/2025|03.06.2025 |FAO/467/2019 10 c
CHHULI
RATIKANTA
45 |opnpaTra |45437/2025/03.06.2025 |CRLMC/1690/2025 (10 c
GYANA
46 |RANJAN 45439/2025(03.06.2025 |WP(C)/15602/2025 |10 c
PATRA
47 |A.K.ROUT  [45440/2025(03.06.2025 |WP(C)/15531/2025(10 | c |
48 |M.D.BISWAL [45441/2025(03.06.2025 [WP(C)/15661/202510 | c |
49 |H.K.MALLICK|45442/2025[03.06.2025 |WP(C)/15638/2025[10 | c
50 |RABI SAMAL [45443/2025(03.06.2025 |[WP(C)/15590/2025[10 | c |
GYANA
51 |RANJAN 45444/2025(03.06.2025 |WP(C)/15614/2025 |10 C
PATRA
GYANA
52 |RANJAN 45445/2025(03.06.2025 |WP(C)/15613/2025 |10 C
PATRA
GYANA
53 |RANJAN 45446/2025(03.06.2025 |WP(C)/15611/2025 |10 C
PATRA
GYANA
54 |RANJAN 45447/2025(03.06.2025 |WP(C)/15609/2025 |10 C
PATRA

|Total |522

NIC







